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NOTIFICATION

The 12th January, 1999

No.LGL.160/95/112 .-- The following Act of the Assam
Legislative Assembly which received the assent of the Governor is
hereby published for general information.
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ASSAM  ACT NO. 1 OF 1999

(Reccived the Assent of the Governor on 8ih January 1999)
THE ASSAM CONTINGENCY FUND {(AMENDMENT) ACT, 1998.

AN
ACT

further to amiend the Assam Contingency Fund Act, 1950.

Prcamble.

Short title
and

commencement.

Amendment

of Scction 3 of
Assam Act, IX of
1950.

Repeal and
Savings.

Whereas it is expedient to amend the Assam
Contingency Fund Act, 1950, here-in-after called the
principal Act.

It is hereby enacted iv the Uorty-ninth Year of

the Republic of ndis as totlows @
1. (1) This Aetmay be called the Assam Contingency
Fund (Amendiment) Act, 1998

-

(2) I shall come into foree al once and shall remain
valid upto 21st March, 1999,

2. In the principal Act In Seciion 3 the following
proviso stioll be added, namely -

"Provided thaf during the period of operation
of the Assuni Contlngency Fund (Amendment) Act,
1998 a fucther sum of forty-five crores of rupees
shall be puid from and cut of the Consolidated TFund
of the State of Assam into the Comtingency Fund'.

3. (1) The Assam Contingeney Fund (Amendment) Assam Ordi-
Ordinance, 1998 is 1y niny repe&lr;z'i. nance
No. V of 1998.

(23 Notwithstanding such repeal, anyihing done
or any action taken under the Ordina.ce so repealed
shall be deemed 1o have been done or taken under
this Act as il this Aet had commenced o4 the 28th
Septewmbicr, 19975
M. K. DEKA,
secrsiary ' the Govt. of Assam,
Fegislative Department.
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